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BEFORE THE NATIONAL GREEN TRIBUNAL (BOUTHERN
ZONE) AT CHIENNAI

O.A.No. 163 of 2024

R, Jayakumar Apphicart

Versus

1. M/s. APA Hotels Pvt Ltd

| & 4 Ors ... Respondents

’

STATUS REPORT FILED ON BEHALF OF 34 RESPONDENT

[, KUTHALINGAM S/o. SWAMY VIVEKANANTHAN Aged 43 Yrs serving as
Deputy Commissioner of Police, Theyagaraya Nagar District, T-Nagar,

Chennai do hereby humbly submit as follows:

1. The Appl.icant has filed the present Original application at this Hon'ble
tribunal on 27.05.2024 for Reliefs against the 1st Respondent to Halt
the construction at Door No. 115, Sir Thyagaraya Road T-Nagar.
Chennai till the other respondent certify the same, and for payvment of
Compensation of Rupees Ten Lakhs for the loss of sleep, disturbance
and long term repercussions on his health caused by the noise and air
pollution by the 1st Respondent M/s. APA Hotels Pvt Ltd dunng the
prohibited time of 10PM to 6AM.

2. As on 10.05.2024, it was informed by our Counsel regarding the above
said Application and to monitor the activities i and around the
construction area. Parallelly, a complaint Dt. 11.05.2024 was also
received by the Deputy Commissioner of Police, Thevagarayva Nagar
District and forwarded for necessary action to the Office of Assistant
Commissioner of Police, Teynampet Range DU 13.05,2024  vide
C.No.40/DC-TNR/I-Petition/2024. Accordingly, a TN Police Patta

book was installed near to the construction site.
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It is stated that, the authorized person for M/a. APA Hotels Pyt Ltd.,
has attended before the Inapector of Police on 25.05.20724 for enqguiry
against the online complaint tendered by the Pesidents and submitted
in writing that they have not violated any approvals contemplated either
in the Planning permission fasued by the CMDA or TNPCE or
Commissioner of Police and also  this Hon'ble tribunals orders
D1.22.05.2024 that the movement of heavy vehicles and blaring lights
that disturbs the residents were avoided and carried on only during the

permitted hours (day time).

4. 1t is stated that from the date of installing the TN Police Patta book, our
personnel has been monitoring the activities for any mishap or
commotion created by either parties and in particularly M/s. APA

Hotels Pvt Ltd., for any violation.

5. It is stated that our personnel are on constant vigil thrice in a day on
active duty and monitoring for any law and order situation and for any

| » . . . . . .
| possible violation so that there is no public disorder in the concerned

area.

Hence this Hon'’ble Tribunal may be pleased to accept this status report

and pass such further order which deem fit and proper for the case and

thus render justice.

Dated at Chennai on this 231 day of September 202+
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Deputy Commissioner of Police,
Theyagaraya Nagar District,
Greater Chennat Police
T Nagar, Chennai- 17,
Deputy Comuissioner of Police,
Theyagaraya Nagar District,
Greater Chennai Police,
Chennai-600 017,
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VERIFICATION

I, S.Kuthaling; 3 3
, S.Kut am S/o. Swamy Vi
3/0, vek ) ’
_ ckananthan Aged 43 Yrs presently

discharging my 1es as De ; is8i

charging my duties as Deputy Commissioner of Police, Theyagaraya Nagar
District, T-Nagar, C at, 8 1

trict, T-Nagar, Chennai, solemnly affirm that the contents of this report
are true to the best of my knowledge based on the records and | have not

suppressed any facts.
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Deputy Commissioner of Police,
Theyagaraya Nagar District,
Greater Chennai Police
T Nagar, Chennai-17.

Date: 25.09.2024
Deputy Commissioner qf thce.
Theyagaraya Nagar District,
Greater Chennal Police,
Chennai-600 017.



